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[Sbrl P. K. Deo] 
preacb violence takinl full advantate of 
tbe rundamental rilbta luaranteed under 
the CODstltution. Tbey want to sabotalle 
tbe domocratic institutions. Tbe otber day 
we saw a IlkDpse of it when this House 
was not allowed to function. It virtually 
amounts to walinl war alainst the law· 
fully established Government and alainst 
the people of this country. Takinl into 
conllderation aU tbese factors I would like 
to know if the Gov~rnment are considerinl 
banDID' luch of the Communist Parties who 
bave taken to violence as their creed '. 

SHill S. M. BANERJEE: Let His 
HllhneN write to Her Majesty the Queen. 
Wha t happened in Cu Itack ? 

SHRI p, K. DEO: and which 
are tr,iDI 10 hand over thil country on a 
platter to our enemy. !Interruptions). 

Secondly. if it is not possible to ban 
ouch Parties are the Government consi· 
derinll special law so that they could be 
tried summarily and if possible under 
martial law. The whole thinll hal to be 
viewed from the conlext of the Russian 
explanation wher~ they tried to justify 
their Invatlon of Czecholovakia on the plea 
tbal the Czechoslovakian peple wanted such 
Intervention. [fnterruptir",s). It should be 
viewed from all Ihe angles and I think the 
Home Minister will give a cat"lorical 
answer to this question. (I.terruptlons). 

• ~ \IT : (iI!'l1iI1T'{) qqer 
~)'f1f, ttlfl ~~f~ lIT~it 'n: flfIfT{ ~) 

~~ ~ I 1ff'f ~t, !f) ~it it f«l~ 'tif lI"t'lif 
Iftf~ I $f'l'lfT 'IH 'tiT ~~m ~ ~~r t, 1ft! 

'1ft .t~ 1If'~ ~" it .t~ I 

SHRI Y. B. CHAVAN: Tho bon. 
Member has raisod the ISme question which 
I have already answered, Ho has raised a 
question about lelal action, bannln, politi· 
cal Parties. elC. I need not repeal my 
answer 8lain. 

SHill p, K. DEO: My second quos· 
lion wa. nol answered. J want a special 
law for lum_ry trial of Ib\'lSo ,ooplo aDd 
If ponible'!'Da~tlal law 

t2.35 hn, 

PAPERS LAID ON THE TABLE 

Andlt Report, Railways, 1968 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRJ 
MORAIlJl DESAI): J bell to lay on the 
Table a copy each of the following papers 
(Hindi version) :--

(I) Audil Repott, Railwa)s' 1968, under 
article I SI (I) of the ConstitutloD 
read with sub-section 3 (ii) of sec-
tion 3 of the Official Lanluales 
Act, 1963. 

(2) Appropriation Accounts, Railways, 
for 1966·67, Part I-Revi:w. 

(3) Appropriation Accounts, Railways, 
for 1966·67, Part II-Detailed 
Appropriation Accounts, 

(4) Block Accounts (including Capital 
statements comprising the Loan 
Accounts), Balance Sheets and 
Profit and Loss Accounts, Rail· 
ways for 1966,67. [Plac~d In 
I.ibrary, See No, LT·2379/68,j 

Notlllcations under Mercbanl Sblpplnl 
Acl and Annual Reporl of Seamen's 

ProvldeDt Fund Scbeme, 

THE DEPUry MINISTER IN THE 
MINISTRY OF 1 RANSPORT AND 
SIfIPPING (SHRI BHAKT DARSHAN) ; 
Sir, on behalf of Dr. V,K.R. RAO, 

t bal to lay on the Table :-
(I) (I) A copy each of the followinl 

Notifications under sub·sectlon 
(3) of section 458 of the Mor· 
chanl Shippin. Act, 1958 :-

(a) The Examination of Mutcrs and 
Matos (Amendment) Rules, 1968, 
published in Notification No. 
G,S.R. 968 in Gazette of India 
dated the 25th May, 1968, 

(b) G.S,R. 2008 published in Gazello 
of India dated the 16th Novem· 
ber,I968, conlainin. corrllendum 
10 O.S.R. 968 publisbed In 
Gaulle of India dated the 25th 
May, 1968. 

(il) A 118111lI0II1 IbowiD, nuODl for 
delay in lyiDIL tho NotIficalion 
QlantioDod al 110lIl (i) (a) above. 
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[Placed In Library. See No. LT· 
2380/68.] 

(2) A copy of the Annual Rellcnt for 
the year 1967·68 on the workinl 
of the Seamen's Provident Fund 
Scheme, 1966, (Pleud In Library. 
See No. LT·2381/68.] 

U.P. Gonmment Notifications under 
KanJIIII' and Meerat Universities Act. 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): I beg to lay on 
the Table a copy each of the following U.P. 
Government Notificatioos (Hindi and Eng-
lish versions) under sub-section (I) of sec-
tion 31 of the Kanpur and Meerut Universi-
tios Act. 1965, read with clause (c) (iv) of 
the PrOclamation, dated the 25th February, 
1968, as varied by PrOClamation dated the 
15th April, 1968, issued by the President in 
relation to the State of Uttar Pradesh :-

(I) NOlification No. CI (R).4699/XY. 
39(9)-1966, published in Uttar Pra· 
desh Gazette. dated the 28th 
September, 1968 containina the First 
Statutes of Kanpur University. 

(2) Notification No. CI (R)·7578/XY·39 
(9)-1966, publisbed in Uttar 'Pradesh 
Gazelle, dated the 28th September. 
1968 containing the First Statutes 
of Meerut University. [Placed in 
Library. Su No. LT-2382/68.] 

Amendmeals to lad Ian Police Se"lce 
RegalaflOll. and •• _p" exdwltled 

between Centre and Kerala 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): I be, to 
IllY on the Table:-

(1) A copy of Notitlcatloo No. G.S.R. 
1983, published in Gazette of India. 
dated the 16th November, 1968, 
makinl certain amendment to the 
Indian Police Service (Fixation of 
Cadre Strenlth) Rqulatioos, 1955. 
under 8ub·section (2) of Sectioo 3 
of tbe All India ServJcea Act, 195 I. 
[Plac..t In Library. S.. No. LT. 
2383/68.J 

(2) A copy each of the followinl 
__ eJlchanaed belween the 
Central GovenuDent aDd the 
Go¥enament of Xerala reprc1lq tbe 

Essential Services Maint.nln:e 
. Ordioance. '1968, In pllnuance of 

an assurance livcn by tb. Minuler 
of Home AfI'airs in the HoulO on 
tbe 19tb November. 1968 :-
(i) Wireless measa,e No. 13/6/S)/ 

68-Estt. (B), dlted the 14th Sep· 
tember. 1968 from HOME. NEW 
DELHI to all Chief Secretaries 
of State Governmeots, LI. 
Governors/Chicf Commia.lDen 
of Union Territories. 

(ii) Wireless messale No. 13/6(S)/ 
68-Estt. (B) dated the 17th Se.,. 

. tember. 1968 from HOME, NEW 
DELHI to all Chief Se.retaries 
of SI ate Governments. Lt. 
Governors/Chief Commissioners 
of Unioo Territories. 

(iii) Crash messale No. S4851 /SS4/68/ 
HOME, dated the 18th Septem. 
ber. 1968 from Chief Secretary. 
Kerala to HOME, NEW DELHI. 

(iv) Crash Wireloss messlle No. '9/ 
14/68.PoJl.l(B). datod tho 19th 
September. 1968 from HOME. 
NBW DELHI to CIIiof Secretary, 
Trivendrum. 

(v) Wirele .. messap No. S4851/SS4/ 
68-HOME. dated tbo 19tb Se.,. 
tembor. 1968 from Cbl.f Secre-
tary, Kerala to HOMB. NBW 
DELHI. 

(vi) C.C.B. messalo No. 40873. dated 
the 23rd September. 1968 'rom 
HOME. i>lEW DELHI to Chior 
Secretary. Kerall. Trivlodrum. 

(vii) Wireles. mesllp. dated tbo 26th 
September, 1968 from Chief 
Secretary. Trivaodrum to HOMB, 
NEW DELHI. 

(viii) Wireless IDOlS .... dated tbe 27th 
September. 1968 (rom Chief 
Secretary, Keral., Trlvandrum to 
HOME, NBW DBLHI. [Placu /" 
Library. Su No. LT-2)84/68.] 
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. SBCRETARY: S .... I ba ... to IIII1OJ1 
tbe 'oIlowjlll m_ae -'¥W4t 'rom lb. 


